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FORM-9

MONTHLY REPORT OF COMPLIANCE WITH THE 3 ADJOURNMENT RULE DURING THE MONTH OF AUGUST 2024

Number of Number
of Days |Number
Days between of
SI. Court District Case Type Case Number Da.te qf D.ate of bet.wee:n Final |Adjourn
No. Institution Disposal Institution .
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXII Addl. City Civil & Bengaluru
1 Sessions Judge, B'luru (CCH- Ufban Com.Rev. 3/2024 06/03/2024 05/08/2024 152 66 14
83)
LXXXII Addl. City Civil & Bengaluru
2 Sessions Judge, B'luru (CCH- Ufban Com.Rev. 4/0024 06/03/2024 05/08/2024 152 66 14
83)
LXXXII Addl. City Civil & Bengaluru
3 Sessions Judge, B'luru (CCH- Ufban Com.O.S. 129/2024 22/01/2024 07/08/2024 198 9 17
83)
LXXXII Addl. City Civil & Bengaluru
4 Sessions Judge, B'luru (CCH- Ufban Com.O.S. 130/2024 22/01/2024 07/08/2024 198 9 17
83)
LXXXII Addl. City Civil & Bengaluru
5 Sessions Judge, B'luru (CCH- Ufban Com.O.S. 528/2024 06/04/2024 07/08/2024 123 - 9
83)
LXXXII Addl. City Civil & Bengaluru
6 Sessions Judge, B'luru (CCH- Ufban Com.AA. 90/2024 05/03/2024 08/08/2024 156 3 10
83)
LXXXII Addl. City Civil & Bengaluru
7 Sessions Judge, B'luru (CCH- Ufban Com.O.S. 140/2020 17/03/2020 13/08/2024 1610 13 76
83)
LXXXII Addl. City Civil & Bengaluru
8 Sessions Judge, B'luru (CCH- Ufban Com.O.S. 122/2024 20/01/2024 14/08/2024 207 2 12
83)
LXXXII Addl. City Civil & Bengaluru
9 Sessions Judge, B'luru (CCH- Ufban Com.O.S. 544 /2024 10/04/2024 14/08/2024 126 1 9

83)
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LXXXII Addl. City Civil & Benealuru
10 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 204/2024 05/02/2024 21/08/2024 198 - 18
83)
LXXXII Addl. City Civil & Benealuru
11 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 8367/2017 07/12/2017 28/08/2024 2456 86 88
83)
LXXXII Addl. City Civil & Benealuru
12 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 340/2024 04/03/2024 28/08/2024 177 7 14
83)
LXXXII Addl. City Civil & Benealuru
13 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 356/2024 07/03/2024 28/08/2024 174 20 22
83)
LXXXII Addl. City Civil & Benealuru
14 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 74/2023 27/06/2023 28/08/2024 428 16 24
83)
LXXXII Addl. City Civil & Benealuru
15 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 233/2020 23/09/2020 30/08/2024 1437 1 80
83)
LXXXII Addl. City Civil & Benealuru
16 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 369/2022 07/03/2022 30/08/2024 907 36 76
83)
LXXXII Addl. City Civil & Benealuru
17 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 370/2022 07/03/2022 30/08/2024 907 36 76
83)
LXXXII Addl. City Civil & Benealuru
18 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 232/2024 12/02/2024 30/08/2024 200 1 11
83)
LXXXII Addl. City Civil & Benealuru
19 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 426/2024 19/03/2024 30/08/2024 164 3 10

83)
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LXXXII Addl. City Civil & B 1
20 | Sessions Judge, B'luru (CCH- e[?rgsa‘rllm Com.O.S. 997/2024 22/07/2024 | 30/08/2024 39 2 4
83)
LXXXIII Addl. City Civil & Benealuru
21 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1736/2022 11-03-2022 05-08-2024 878 28 38
84)
LXXXIII Addl. City Civil & Benealuru
22 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 285/2023 28-02-2023 12-08-2024 532 16 35
84)
LXXXIII Addl. City Civil & Benealuru
23 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 64/2023 01-06-2023 06-08-2024 66 31 28
84)
LXXXIII Addl. City Civil & Benealuru
24 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 124/2023 28-08-2023 13-08-2024 381 19 13
84)
LXXXIIT Addl. City Civil & Benealuru
25 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 123/2023 28-08-2023 13-08-2024 351 26 17
84)
LXXXIII Addl. City Civil & Benealuru
26 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 515/2023 17-04-2023 19-08-2024 490 19 27
84)
LXXXIII Addl. City Civil & Benealuru
27 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 65/2023 01-06-2023 06-08-2024 432 30 27
84)
LXXXIII Addl. City Civil & Benealuru
28 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 5464 /2014 17-07-2014 23-08-2024 3690 11 75
84)
LXXXIIT Addl. City Civil & Benealuru
29 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 133/2023 15-09-2023 24-08-2024 344 18 20

84)
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LXXXIIT Addl. City Civil & Benealuru
30 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 134/2023 15-09-2023 = 24-08-2024 344 18 20
84)
LXXXIIT Addl. City Civil & Benealuru
31 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 135/2023 15-09-2023 24-08-2024 344 18 20
84)
LXXXIIT Addl. City Civil & Benealuru
32 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 136/2023 15-09-2023 24-08-2024 344 18 20
84)
LXXXIIT Addl. City Civil & Benealuru
33 | Sessions Judge, B'luru (CCH- Ufban Com.Misc. 20/2024 25-03-2024 02-08-2024 127 22 9
84)
LXXXIIT Addl. City Civil & Benealuru
34 | Sessions Judge, B'luru (CCH- Ufban Com.Misc. 862/2018 22-11-2018 06-08-2024 2084 46 63
84)
LXXXIIT Addl. City Civil & Benealuru
35 | Sessions Judge, B'luru (CCH- Ufban Com.Misc. 29/2023 27-03-2023 27-08-2024 401 24 25
84)
LXXXIIT Addl. City Civil & Benealuru
36 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 474/2024 30-03-2024 06-08-2024 126 28 6
84)
LXXXIIT Addl. City Civil & Benealuru
37 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 220/2024 08-02-2024 12-08-2024 202 22 14
84)
LXXXIIT Addl. City Civil & Benealuru
38 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 297/2023 02.03.2023 12.08.2024 529 22 27
84)
LXXXIIT Addl. City Civil & Benealuru
39 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 626/2023 29.05.2023 12.08.2024 440 25 16

84)
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LXXXIIT Addl. City Civil & Bengaluru
40 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1323/2023 22.11.2023 13.08.2024 265 20 13
84)
LXXXIII Addl. City Civil & Bengaluru
41 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 623/2024 23.04.2024 07.08.2024 115 11 7
84)
LXXXIII Addl. City Civil & Bengaluru
42 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 234/2024 12.02.2024 07.08.2024 177 3 22
84)
LXXXIII Addl. City Civil & Bengaluru
43 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 335/2023 07-03-2023 12-08-2024 524 23 32
84)
LXXXIII Addl. City Civil & Bengaluru
44 | Sessions Judge, B'luru (CCH- Ufban Com.M.A 4/2023 19-08-2023 20-08-202 364 21 22
84)
LXXXIIT Addl. City Civil & Bengaluru
45 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 68/2024 10-01-2024 21-08-2024 221 22 11
84)
LXXXIII Addl. City Civil & Bengaluru
46 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 69/2024 10-01-2024 21-08-2024 221 22 11
84)
LXXXIII Addl. City Civil & Bengaluru
47 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 316/2024 27-02-2024 21-08-2024 171 21 9
84)
LXXXIII Addl. City Civil & Bengaluru
48 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 117/2024 19-01-2024 20-08-2024 272 13 8
84)
LXXXIIT Addl. City Civil & Bengaluru
49 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 809/2024 06-06-2024 12-08-2024 66 - 9

84)




Page 6

Number
Number of of Days |Number
Days between of
Sl e s Date of Date of between R .
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
Judgment
LXXXIIT Addl. City Civil & Benealuru
50 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 418/2022 16.09.2022 29.08.2024 713 24 30
84)
LXXXIIT Addl. City Civil & Benealuru
51 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 703/2023 16-12-2023 03-08-2024 231 - 7
84)
LXXXIIT Addl. City Civil & Benealuru
52 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 433/2022 23-09-2022 07-08-2024 684 - 21
84)
LXXXIIT Addl. City Civil & Benealuru
53 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 247/2023 26-05-2023 13-08-2024 445 - 15
84)
LXXXIIT Addl. City Civil & Benealuru
54 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 594/2024 20-08-2024 20-08-2024 1 - 1
84)
LXXXIIT Addl. City Civil & Benealuru
55 | Sessions Judge, B'luru (CCH- Ufban Com.AA. 69/2024 26-02-2024 03-08-2024 157 - 5
84)
LXXXIIT Addl. City Civil & Benealuru
56 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. 340/2023 01-09-2023 03-08-2024 337 - 11
84)
LXXXIIT Addl. City Civil & Benealuru
57 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 480/2022 05.11.2022 29.08.2024 663 1 30
84)
LXXXIIT Addl. City Civil & Benealuru
58 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 627/2023 20.11.2023 27.08.2024 281 4 10
84)
LXXXIV Addl. City Civil & Benealuru
59 | Sessions Judge, B'luru (CCH- Ufban COM.O0S. 804/2023 13.07.2023 01.08.2024 385 3 10

85)




Page 7

Number of Number
of Days |Number
Days between of
SL s Date of Date of between R .
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXIV Addl. City Civil & Bengaluru
60 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 49/2024 08.01.2024 02.08.2024 207 2 22
85)
LXXXIV Addl. City Civil & Bengaluru
61 | Sessions Judge, B'luru (CCH- Ufban COM.AP. 83/2024 07.06.2024 03.08.2024 57 2 10
85)
LXXXIV Addl. City Civil & Bengaluru
62 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1262/2023 07.11.2023 01.08.2024 268 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
63 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 5335/2017 04.08.2017 01.08.2024 2559 40 0
85)
LXXXIV Addl. City Civil & Bengaluru
64 | Sessions Judge, B'luru (CCH- Ufban Com.FDP 1/2022 06.04.2022 01.08.2024 849 37 0
85)
LXXXIV Addl. City Civil & Bengaluru
65 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1535/2023 21.12.2023 01.08.2024 224 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
66 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 714/2024 27.05.2024 02.08.2024 67 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
67 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. 252/2024 31.07.2024 02.08.2024 2 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
68 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. 253/2024 31.07.2024 02.08.2024 2 1 1
85)
LXXXIV Addl. City Civil & Bengaluru
69 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 394/2023 28.07.2023 03.08.2024 372 11 0

85)
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LXXXIV Addl. City Civil & Bengaluru
70 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1701/2022 21.11.2022 03.08.2024 621 1 10
85)
LXXXIV Addl. City Civil & Bengaluru
71 | Sessions Judge, B'luru (CCH- Ufban Com.M.A. 5/2024 06.06.2024 05.08.2024 60 3 38
85)
LXXXIV Addl. City Civil & Bengaluru
72 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 330/2024 01.03.2024 05.08.2024 157 1 2
85)
LXXXIV Addl. City Civil & Bengaluru
73 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 933/2023 21.08.2023 05.08.2024 355 31 0
85)
LXXXIV Addl. City Civil & Bengaluru
74 | Sessions Judge, B'luru (CCH- Ufban COM.MISC. 41/2024 03.06.2024 06.08.2024 64 2 1
85)
LXXXIV Addl. City Civil & Bengaluru
75 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 274/2024 17.02.2024 08.08.2024 173 3 7
85)
LXXXIV Addl. City Civil & Bengaluru
76 | Sessions Judge, B'luru (CCH- Ufban COM.AP. 73/2022 27.07.2022 08.08.2024 743 26 47
85)
LXXXIV Addl. City Civil & Bengaluru
77 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 317/2024 22.04.2024 08.08.2024 109 6 0
85)
LXXXIV Addl. City Civil & Bengaluru
78 | Sessions Judge, B'luru (CCH- & Com.EX. 426/2024 19.06.2024 09.08.2024 51 5 0
85) Urban
LXXXIV Addl. City Civil & Bengaluru
79 | Sessions Judge, B'luru (CCH- Ufban Com.Misc. 60/2024 30.07.2024 09.08.2024 10 1 0

85)




Page 9

Number of Number
of Days |Number
Days between of
SL s Date of Date of between R .
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXIV Addl. City Civil & Bengaluru
80 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 151/2024 25.01.2024 14.08.2024 205 25 0
85)
LXXXIV Addl. City Civil & Bengaluru
81 | Sessions Judge, B'luru (CCH- Ufban Com.Misc. 28/2024 06.04.2024 14.08.2024 132 14 0
85)
LXXXIV Addl. City Civil & Bengaluru
82 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1855/2022 16.12.2022 21.08.2024 618 46 2
85)
LXXXIV Addl. City Civil & Bengaluru
83 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 853/2024 15.06.024 21.08.2024 68 10 2
85)
LXXXIV Addl. City Civil & Bengaluru
84 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 5746/2018 07.08.2018 24.08.2024 2209 19 2
85)
LXXXIV Addl. City Civil & Bengaluru
85 | Sessions Judge, B'luru (CCH- & COM.OS. 716/2024 27.05.2024 17.08.2024 82 1 3
85) Urban
LXXXIV Addl. City Civil & Bengaluru
86 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 413/2024 16.03.2024 19.08.2024 156 1 5
85)
LXXXIV Addl. City Civil & Bengaluru
87 | Sessions Judge, B'luru (CCH- & COM.AA. 126/2024 27.03.2024 19.08.2024 145
85) Urban
LXXXIV Addl. City Civil & Bengaluru
88 | Sessions Judge, B'luru (CCH- Ufban Com.Rev. 11/2024 30.07.2024 19.08.2024 20 2 2
85)
LXXXIV Addl. City Civil & Bengaluru
89 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 654/2024 25.04.2024 21.08.2024 119 11 0

85)
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LXXXIV Addl. City Civil & Bengaluru
90 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 107/2024 11.07.2024 22.08.2024 42 6 0
85)
LXXXIV Addl. City Civil & Bengaluru
91 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 156/2024 01.02.2024 22.08.2024 206 14 1
85)
LXXXIV Addl. City Civil & Bengaluru
92 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1053/2023 19.09.2023 23.08.2024 344 16 1
85)
LXXXIV Addl. City Civil & Bengaluru
93 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1419/2023 12.12.2023 23.08.2024 259 17 1
85)
LXXXIV Addl. City Civil & Bengaluru
94 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. 282/2024 17.08.2024 24.08.2024 7 0 6
85)
LXXXIV Addl. City Civil & Bengaluru
95 | Sessions Judge, B'luru (CCH- & Com.A.A. 207/2024 21.06.2024 24.08.2024 65 5 1
85) Urban
LXXXIV Addl. City Civil & Bengaluru
96 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 308/2024 16.04.2024 27.08.2024 135 6 0
85)
LXXXIV Addl. City Civil & Bengaluru
97 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 888/2024 26.06.2024 27.08.2024 63 13 0
85)
LXXXIV Addl. City Civil & Bengaluru
98 | Sessions Judge, B'luru (CCH- & Com.A.A. 255/2024 02.08.2024 27.08.2024 25 3 0
85) Urban
LXXXIV Addl. City Civil & Bengaluru
99 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 294/2024 08.04.2024 27.08.2024 143 6 0

85)
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LXXXIV Addl. City Civil & Bengaluru
100 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 546/2024 15.04.2024 28.08.2024 137 9 0
85)
LXXXIV Addl. City Civil & Benealuru
101 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 3/2024 02.01.2024 28.08.2024 143 10 0
85)
LXXXIV Addl. City Civil & Bengaluru
102 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 396/2024 14.03.2024 29.08.2024 170 12 1
85)
LXXXIV Addl. City Civil & Benealuru
103 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 696/2024 27.05.2024 30.08.2024 96 9 1
85)
LXXXIV Addl. City Civil & Bengaluru
104 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 271/2024 16.02.2024 30.08.2024 199 12 1
85)
LXXXIV Addl. City Civil & Benealuru
105 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1249/2023 06.11.2023 31.08.2024 302 14 3
85)
LXXXIV Addl. City Civil & Bengaluru
106 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. 73/2024 01.03.2024 31.08.2024 186 7 1
85)
LXXXV Addl. City Civil & Benealuru
107 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. 154/2024 25-04-2024 02-08-2024 100 8 2
86)
LXXXV Addl. City Civil & Bengaluru
108 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11

86)

107/2023
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LXXXV Addl. City Civil & Bengaluru
109 | Sessions Judge, B'luru (CCH- UfLan Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 109/2023
LXXXV Addl. City Civil & Benealuru
110 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 108/2023
LXXXV Addl. City Civil & Bengaluru
111 | Sessions Judge, B'luru (CCH- UfLan Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 106/2023
LXXXV Addl. City Civil & Benealuru
112 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 21-08-2023 03-08-2024 353 17 11
86) 118/2023
LXXXV Addl. City Civil & Bengaluru
113 | Sessions Judge, B'luru (CCH- UfLan Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 117/2023
LXXXV Addl. City Civil & Benealuru
114 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 116/2023
LXXXV Addl. City Civil & Benealuru
115 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 115/2023
LXXXV Addl. City Civil & Benealuru
116 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 114/2023
LXXXV Addl. City Civil & Benealuru
117 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11

86)

113/2023
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LXXXV Addl. City Civil & Bengaluru
118 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 112/2023
LXXXV Addl. City Civil & Bengaluru
119 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 111/2023
LXXXV Addl. City Civil & Bengaluru
120 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 18-08-2023 03-08-2024 356 17 11
86) 110/2023
LXXXV Addl. City Civil & Bengaluru
121 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 31-03-2023 05-08-2024 495 29 13
86) 435/2023
LXXXV Addl. City Civil & Bengaluru
122 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 23-06-2022 08-08-2024 777 48 6
86) 891/2022
LXXXV Addl. City Civil & Bengaluru
123 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 31-01-2023 14-08-2024 564 29 13
86) 155/2023
LXXXV Addl. City Civil & Bengaluru
124 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 23-04-2024 01-08-2024 101 2 7
86) 618/2024
LXXXV Addl. City Civil & Bengaluru
125 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 25-04-2024 01-08-2024 99 5 5
86) 652/2024
LXXXV Addl. City Civil & Bengaluru
126 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 23-04-2024 02-08-2024 102 6 2
86) 624/2024
LXXXV Addl. City Civil & Bengaluru
127 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 14-02-2024 07-08-2024 175 6 4

86)

254/2024
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LXXXV Addl. City Civil & Benealuru
128 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 11-01-2024 07-08-2024 212 9 6
86) 84/2024
LXXXV Addl. City Civil & Benealuru
129 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 06-11-2023 09-08-2024 280 8 3
86) 1250/2023
LXXXV Addl. City Civil & Benealuru
130 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 16-11-2023 13-08-2024 274 10 6
86) 1288/2023
LXXXV Addl. City Civil & Benealuru
131 | Sessions Judge, B'luru (CCH- & Com.AA. 22-07-2024 13-08-2024 22 1 6
86) Urban 232/2024
LXXXV Addl. City Civil & Bengaluru
132 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 26-03-2024 14-08-2024 143 8 6
86) 459/2024
LXXXV Addl. City Civil & Benealuru
133 | Sessions Judge, B'luru (CCH- & Com.AA. 30-07-2024 21-08-2024 22 4 6
86) Urban 251/2024
LXXXV Addl. City Civil & Bengaluru
134 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 04-09-2023 12-08-2024 343 17
86) 984/2023
LXXXV Addl. City Civil & Benealuru
135 | Sessions Judge, B'luru (CCH- & Com.Ex. 15-02-2024 17-08-2024 187 4
86) Urban 124/2024
LXXXV Addl. City Civil & Bengaluru
136 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 01-04-2024 24-08-2024 147 )
86) 500/2024
LXXXV Addl. City Civil & Benealuru
137 | Sessions Judge, B'luru (CCH- Ufban Com.Rev. 05-07-2024 02-08-2024 28 2

86)

9/2024
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LXXXV Addl. City Civil & Benealuru
138 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 15-12-2022 03-08-2024 600 16
86) 557/2022
LXXXV Addl. City Civil & Bengaluru
139 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 09-02-2024 06-08-2024 181 10
86) 231/2024
LXXXV Addl. City Civil & Benealuru
140 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 29-09-2023 14-08-2024 325 13
86) 516/2023
LXXXV Addl. City Civil & Bengaluru
141 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 18-01-2023 17-08-2024 580 18
86) 37/2023
LXXXV Addl. City Civil & Benealuru
142 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 19-12-2023 28-08-2024 241 16
86) 1474/2023
LXXXV Addl. City Civil & Bengaluru
143 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. 07-08-2024 29-08-2024 22 2
86) 270/2024
LXXXV Addl. City Civil & Benealuru
144 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 01-08-2023 29-08-2024 394 9
86) 402/2023
LXXXV Addl. City Civil & Bengaluru
145 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 14-03-2019 30-08-2024 1998 35
86) 1043/2019
LXXXV Addl. City Civil & Benealuru
146 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 489/2022 28-03-2022 31-08-2024 889 19
86)
LXXXV Addl. City Civil & Bengaluru
147 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 514/018 06-02-2018 31-08-2024 2401 42

86)
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LXXXVI Addl. City Civil &
148 | Sessions Judge, B'luru (CCH- Com.O.S. 396/2022 873 128 10
87) 14.03.2022 03.08.2024
LXXXVI Addl. City Civil &
149 | Sessions Judge, B'luru (CCH- Com.A.A. 169/2024 95 31 S
87) 09.05.2024 12.08.2024
LXXXVI Addl. City Civil &
150 | Sessions Judge, B'luru (CCH- Com.O.S. 76/2023 580 37 8
87) 11.01.2023 13.08.2024
LXXXVII Addl. City Civil & Benealuru
151 [Sessions Judge, B'luru (CCH- Urbgn A.P. Com.A.P./7/2023 44939 45505 566 days 8 204
88)
LXXXVII Addl. City Civil & Bengaluru
152 |Sessions Judge, B'luru (CCH- UrbSn A.P. Com.A.P./32/2023 44981 45505 524 days 8 204
88)
LXXXVII Addl. City Civil & Benealuru
153 [Sessions Judge, B'luru (CCH- Urbgn A.P. Com.A.P./86/2023 45119 45505 386 days 6 134
88)
LXXXVII Addl. City Civil & Bengaluru
154 |Sessions Judge, B'luru (CCH- UrbSn O.S. Com.0.S./282/2019 43734 45506 1772 days 8 215
88)
LXXXVII Addl. City Civil & Benealuru
155 |Sessions Judge, B'luru (CCH- Urbgn O.S. Com.0.S./391/2021 44373 45506 1133 days 6 129
88)
LXXXVII Addl. City Civil & Bengaluru
156 |Sessions Judge, B'luru (CCH- UrbSn A.P. Com.A.P./119/2022 44874 45509 635 days 8 189
88)
LXXXVII Addl. City Civil & Benealuru
157 [Sessions Judge, B'luru (CCH- Urbgn A.P. Com.A.P./99/2023 45145 45509 364 days 5] 123

88)
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LXXXVII Addl. City Civil & Bengaluru
158 [Sessions Judge, B'luru (CCH- UrbSn AA. Com.A.A./477/2022 44847 45510 663 days 8 209
88)
LXXXVII Addl. City Civil & Bengaluru
159 [Sessions Judge, B'luru (CCH- Urbgn A.P. Com.A.P./42/2023 45005 45510 505 days 10 274
88)
LXXXVII Addl. City Civil & Bengaluru
160 [Sessions Judge, B'luru (CCH- UrbSn 0.S. Com.0O.S./1424 /2022 44832 45516 684 days 6 151
88)
LXXXVII Addl. City Civil & Benealuru
161 [Sessions Judge, B'luru (CCH- UrbSn A.P. Com.A.P./106/2021 44544 45517 973 days 6 161
88)
LXXXVII Addl. City Civil & Benealuru
162 |Sessions Judge, B'luru (CCH- UrbSn AA. Com.A.A./350/2023 45183 45518 335 days 7 193
88)
LXXXVII Addl. City Civil & Benealuru
163 |Sessions Judge, B'luru (CCH- UrbSn A.P. Com.A.P./90/2022 44811 45524 713 days 8 215
88)
LXXXVII Addl. City Civil & Benealuru
164 [Sessions Judge, B'luru (CCH- UrbSn A.P. Com.A.P./100/2022 44823 45524 701 days 8 215
88)
LXXXVII Addl. City Civil & Benealuru
165 [Sessions Judge, B'luru (CCH- UrbSn AA. Com.A.A./122/2023 44981 45524 543 days 8 226
88)
LXXXVII Addl. City Civil & Benealuru
166 |Sessions Judge, B'luru (CCH- UrbSn AA. Com.A.A./151/2023 44998 45524 526 days 8 233
88)
LXXXVII Addl. City Civil & Benealuru
167 |Sessions Judge, B'luru (CCH- UrbSn AA. Com.A.A./432/2023 45237 45525 288 days 7 191

88)
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LXXXVII Addl. City Civil & Benealura
168 |Sessions Judge, B'luru (CCH- Urbgn AA. Com.A.A./163/2023 45009 45525 516 days 8 225
88)
LXXXVII Addl. City Civil & Benealuru
169 |Sessions Judge, B'luru (CCH- Urbgn AA. Com.A.A./50/2024 45337 45525 188 days 7 180
88)
LXXXVIII Addl. City Civil & Benealuru
170 [Sessions Judge, B'luru (CCH- Urbgn Com.O.S 1366/2023 01/12/2023 02/08/2024 245 7 2
89)
LXXXVIII Addl. City Civil & Benealuru
171 |Sessions Judge, B'luru (CCH- Urbgn Com.O.S 1329/2023 22/11/2023 03/08/2024 255 8 2
89)
LXXXVIII Addl. City Civil & Benealuru
172 |Sessions Judge, B'luru (CCH- Urbgn Com.O.S 1821/2022 09/12/2022 08/08/2024 608 12 8
89)
LXXXIX Addl. City Civil & Benealuru
173 |Sessions Judge, B'luru (CCH- Urbgn
90) Com.O.S. | Com.O.S./274/2022 19-02-2022 02-08-2024 895 days 22 days 2
LXXXIX Addl. City Civil & Benealuru
174 [Sessions Judge, B'luru (CCH- Urbgn
90) Com.A.A. Com.A.A./85/2024 05-03-2024 07-08-2024 155 days | 28 days 1
LXXXIX Addl. City Civil & Benealuru
175 [Sessions Judge, B'luru (CCH- Urbgn
90) Com.AA. Com.A.A./226/2024 18-07-2024 17-08-2024 30 days S days 1
LXXXIX Addl. City Civil & Benealuru
176 |Sessions Judge, B'luru (CCH- UrbSn
90) Com.A.A. = Com.A.A./150/2024 24-04-2024 23-08-2024 121 days = 48 days 3
Bengaluru 12
177 |X ADJ Rural District, Com OS 47/2024 12.01.2024 02.08.2024 181 Days No Days

Bengaluru
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Bengaluru
178 |X ADJ Rural District, Com OS 60/2023 04.02.2023 12.08.2024 173 Days No 12 Days
Bengaluru
Bengaluru
179 |XI ADJ Rural District, Com OS 164/2024 04.06.2024 06.08.2024 63 days No 1
Bengaluru
Bengaluru
180 |XI ADJ Rural District, Com OS 325/2023 20.06.2023 08.08.2024 415 days No 2
Bengaluru
Bengaluru
181 |XI ADJ Rural District, Com OS 76/2024 09.02.2024 09.08.2024 182 days No 3
Bengaluru
Bengaluru
182 |XI ADJ Rural District, Com OS 181/2024 19.06.2024 19.08.2024 61 days No 1
Bengaluru
Bengaluru
183 |XI ADJ Rural District, Com OS 182/2024 19.06.2024 19.08.2024 61 days No 1
Bengaluru
Bengaluru
184 |XI ADJ Rural District, Com OS 400/2023 05.10.2023 28.08.2024 324 days No 1
Bengaluru
Bengaluru
185 |XI ADJ Rural District, Com OS 487/2023 21.12.2023 28.08.2024 251 days No 4
Bengaluru
Bengaluru
186 |XI ADJ Rural District, Com OS 193/2024 27.06.2024 29.08.2024 63 days No 2
Bengaluru
Bengaluru
187 |XI ADJ Rural District, Com OS 99/2024 05.03.2024 29.08.2024 177 days No 3

Bengaluru
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Bengaluru
188 |XI ADJ Rural District, Com OS 199/2024 02.07.2024 30.08.2024 59 days No 1
Bengaluru
Bengaluru
189 |XI ADJ Rural District, Com OS 197/2024 01.07.2024 30.08.2024 60 days No 1
Bengaluru
Bengaluru
190 |XI ADJ Rural District, Com OS 478/2023 20.12.2023 30.08.2024 254 days No 1
Bengaluru
Bengaluru
191 |XI ADJ Rural District, Com OS 475/2023 20.12.2023 30.08.2024 254 days No 1
Bengaluru
Bengaluru
192 |XI ADJ Rural District, Com OS 218/2024 20.07.2024 31.08.2024 42 days No 1
Bengaluru
Bengaluru
193 |XI ADJ Rural District, Com OS 175/2024 11.06.2024 31.08.2024 81 days No 1
Bengaluru
Bengaluru
194 |XI ADJ Rural District, Com OS 4/2024 28.12.2023 31.08.2024 247 days No 1
Bengaluru
Bengaluru
195 |XI ADJ Rural District, Com OS 214/2024 19.07.2024 31.08.2024 43 days No 1
Bengaluru
IV Additional District and
196 [Sessions Judge (Commercial Ballari COM.O.S COM.0.S./38/2024 27-04-2024 03-08-2024 98 1 3
Court), Ballari
IV Additional District and
197 [Sessions Judge (Commercial Ballari COM.O.S COM.0O.S./81/2023 07-12-2023 05-08-2024 242 3 25

Court), Ballari
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IV Additional District and
198 [Sessions Judge (Commercial Ballari COM.O.S COM.0.S./55/2023 06-11-2023 06-08-2024 274 1 6
Court), Ballari
IV Additional District and
199 [Sessions Judge (Commercial Ballari COM.O.S COM.O.S./57/2023 06-11-2023 06-08-2024 274 1 6
Court), Ballari
IV Additional District and
200 [Sessions Judge (Commercial Ballari COM.O.S COM.0.S./69/2023 27-11-2023 27-08-2024 274 1 7
Court), Ballari
IV Additional District and
201 [Sessions Judge (Commercial Ballari COM.O.S COM.0.S./95/2023 19-12-2023 27-08-2024 252 1 10
Court), Ballari
IV Additional District and
202 [Sessions Judge (Commercial Ballari COM.O.S COM.O.S./15/2024 24-01-2024 28-08-2024 217 1 6
Court), Ballari
IV Additional District and
203 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./568/2023 04-11-2023 01-08-2024 271 1 1
Court), Ballari
IV Additional District and
204 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./634/2023 12-12-2023 01-08-2024 233 1 1
Court), Ballari
IV Additional District and
205 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./450/2023 21-09-2023 06-08-2024 320 1 1
Court), Ballari
IV Additional District and
206 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./482/2023 23-09-2023 06-08-2024 318 1 1
Court), Ballari
IV Additional District and
207 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./105/2024 16-03-2024 06-08-2024 193 1 1

Court), Ballari
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IV Additional District and
208 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./325/2023 07-09-2023 07-08-2024 335 1 1
Court), Ballari
IV Additional District and
209 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./453/2023 22-09-2023 07-08-2024 320 1 1
Court), Ballari
IV Additional District and
210 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./8/2024 03-01-2024 07-08-2024 217 1 1
Court), Ballari
IV Additional District and
211 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./53/2024 18-01-2024 07-08-2024 202 1 1
Court), Ballari
IV Additional District and
212 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./154/2024 04-06-2024 07-08-2024 64 1 1
Court), Ballari
IV Additional District and
213 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./41/2024 05-01-2024 08-08-2024 216 1 1
Court), Ballari
IV Additional District and
214 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./164/2024 05-06-2024 08-08-2024 64 1 1
Court), Ballari
IV Additional District and
215 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./167/2024 10-06-2024 08-08-2024 59 1 1
Court), Ballari
IV Additional District and
216 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./203/2024 12-06-2024 08-08-2024 57 1 1
Court), Ballari
IV Additional District and
217 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./460/2023 22-09-2023 22-08-2024 335 1 1

Court), Ballari
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IV Additional District and
218 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./442/2023 21-09-2023 23-08-2024 337 1 1
Court), Ballari
IV Additional District and
219 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./434 /2023 14-09-2023 29-08-2024 350 1 1
Court), Ballari
IV Additional District and
220 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./13/2024 03-01-2024 31-08-2024 241 1 1

Court), Ballari




